
REGISTERED 

CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE BENCH 
44E 1H S 4*K-4 

Commercial Complex(BOA), 
Indiranagar, 
Bangalore - 560 038 

Dated : 	&-1 -ç 

Review Application No.88 ) 
In Application No. 133/86(F) 

- -Applicant 

T.V.Narayena Gwda 	V/a. $updt. of Peatal Services, Hassan & anr. 
To 

$hri.T.V.Nazayana Gowda, 
Lx— .P.M. 
)ditheteekere, 
Heesen Divri., Nasean. 

Shri.PLPledhueudan, Advocate, 
Cf.. Shri.PLR.Achar, Advocate, 
N., 1074-10759 
B.S.X.I etage, 
Sr.enivaeanager II Phase, 
B'l.re— 5. 

Sublect: SENDING COPIES OF ORDER PASSED BY THE BENCH IN 

Review APPLICATION NO. 	88/87 

Please find enclosed herewith the copy of the Order/Itxxxxx 

passed by this Tribunal in the above said Application on 	26th Irw 1 1987 

End : as above. :Sj~rNFICER 
(JUDICIAL) 
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CENTRAL ADTJNI5TRAT1VE TRIBUNAL 
BANCALIiRE 

DATED THIS THE 26th DAY 01 JUNE, 1987 

Present : Hon'ble Justice Shri K.S.Puttaswamy Vice-Chairman 

Hon'ble Shri L.H.A.Rgo 	 Member 

REVICW.APPLICATIGN No.68/87 

T.V.Narayana Gowda, 

Jodithattekere, 
Hassan Divn., Hassan. 	*00 	 Applicant 

( Sri P.R.Achar 	... 	Advocate ) 

V. 
Supdt. of Postal Services, 
Hassan Division, Hassan. 

The Director of Postal Services, 
Banga lore. 

This applicatirri has Come up before the court today. 

Hon'ble Justice Sri K.S.Puttaswarry, Vice-Chairman made the followinç : 

OR D E R 

This is an application made by the applicant for review 

of order made by this Tribunal on 23.2.1987 dismissing his application 

No.133/86. 

The order was pronouncdin' the open court. But the 

application for review is made on 18.6.1967 and in making the same 

there is a delay of 65 days. The applicant has not filed any appli-

cation for condonation of the delay. 

An application for review has tc be made within 30 days 

from the date of the order (vide Rule 17 of the Central Administrative 

(Procedure) Rules, 1985) which has not been done by the applicant. 
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Hence this application is liable to be rejected as barred by time. 

We, therR?ore, reject this application as barred by time. 

I 	 / 

. 	MEMBER. 

, 

_-\_ 	(fop_ 

........ 

F] 


